¥
BENCH-I
NATIONAL COMPANY LAW TRIBUNAL
KOLKATA BENCH"
KOLKATA
C.P.No0.460/KB/2017

Present: Hon’ble Member (3) Shri Vijai Pratap Singh
Hon’ble Member (J) Shri Jinan K.R

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING ON 10t November 2017, 10.30 A.M

Name of the Company | Mrs. Chetana Jalan & Ors.-Vs-Adndromeda Communications Pvt.Ltd. &
Ors.

Under Section 241/242

Sl. Name & Designation of Authorized Appearing on behalf of
No. Representative (IN CAPITAL
LETTERS)

Signature with
date

Arirbon de , Ao

[

2 Pl Snba, e i /QM |
Q%SQ Y g }Mh o
5. Svehasbd Sea , A

My . AwAdyo~ BW]MV o Clatle Ro e @
2. M». Nokorbha M‘Muf e

Lol [r>-

1 Nw'v-** W,M j Ravww— W

o Bard, hsl A to[n (¥
2, &OM_A% Kanr ol v 2 g



ORDER

Ld. Counsel for the petitioners, State Bank of India and the

respondent nos. 2to 5 are present.

List on 04/01/2018. i %
TCUman KR (Vijai Pratap Singh)

Member (J) Member (J)



